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Acule Shortage of Imported Carhon Stcel Mceli-
ing Scrap

2371. S1IRI KRISIINA KUMAR BIRLA:
Will the Minister of STCEEL be pleascd lo
stale :

(a) whether due to acute shortage of impor-
ted carbon sicel melling scrap, a large number
of steel plants have been shut down in the coun-
uy; and '

(b) il so, the dctails thereal?

THE MINISTER OF STATE IN TIIE
MINISTRY OF STEEL (SIIRI SONTOSII
MOIIAN DEV) : (a) Carbon steel melting scrap
can be [reely imponed for use by the secondary
steel seclor.

(b) The production of eleclric arc furmace
units (mini steel plants) is aflccied by varous
{aclors such as markel demand, inpul costs,
availabilily ol power. etc. The industry has rep-
resented thal increase of import duty on steel
melting scrap coupled with rise in international
prices of scrap as well as increase of excise duty
on stcel products in the Budget for 1993-%4 has
adversely aflected the performance of Ihe
units.

Transfer of Land of Vijayanagar Steel Plant

2372. SHRI B. K. HARIPRASAD : Will the
Minister of STEEL be pleased to siale:

(2) whelher il is a fact thal the maller relal-
ing lo transfer of land and other assels of
Vijayanagar Sieel Plant to the Government ol
Karnalaka has been pending with the Cenlre
[or an inordinately long time;

(b) il so, what are the reasomns for the
delay; and

(c) whether this delay has been prevenling.

the Governmenl of Kamataka from entertain-
ing proposals from various investors, bath
[ndian and overseas, for revival ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV) : (a) to (c) The Central Govern-
ment has already decided in principle to
wransfer ils sharcholding in Vijayanagar Steel
Limiled along with land and other assets 1o the
Government of Karmnataka. This has also been
conveyed to the State Government )

Requirement of Metallurgical Coal of SAIL

2373. SHRI PARMESHWAR KUMAR
AGARWALL A : Will the Minister of STEEL be
pleased to state :
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(a) what is the requirement of melallurgical
coal for different Steel Plants of SAIL and VSP
in terms of quality and quantity;

(b) how much out of this coal is being sup-
plied by CIL and iis subsidiaries in lerms of
aualily and quantity;

(c) what is the landed cost of this coal sup-
plied by CIL and what is the ash conten;
and .

(1) the quality of coal being imponed for
metallurgical use and what is its landed cost in
lerms of rupees and whalt is ils ash conlent?

THE MINISTER OF STATE IN TILIE
MINISTRY OF STEEL (SIIRI SONTOSII
MOIIAN DEV): (a) The requirement of
metallurgical coal vary lrom year o year
depending on the Hot Melal production
planned. During 1993-94, total requirement of
metallurgical coal for dilferent steel plants for
Sicel Authority ol India Limited (SAIL) and
Visakhapatnam Sieel Plant (VSP) is indicated
as under:—

(Unit Million Tonnes)

Plant Indi- Im-  Total
genous ported

Bhilai Steel Plant ERE: 1.61 479

Durgapur Steel Plant 144 050 194

Rourkela Sicel Plant 134 058 192

Bokaro Steel Plant 290 1.51 441

Indian Iron & Steel

Company 1.64 030 194 -
TotaL SAIL : 10.50 4.50 15,00
Visakhapalnam Steel 0.80 1.88 268
Plant
Granp Totar : 11.30 6.38 17.68
() During 1993-4, CIL has indicaled

availability of 10.8 million tonnes (10.0 million
tonnes to SAIL and 0.8 million tonnesto VSP) of
metallurgical coal at an nverage ash content of
194-0.5%. and 21% respectively.

(2) The average landed cost of coal supplied
by CIL was Rs. 1208 per tonne (provisional) dur-
ing 1992-93 at SAIL'’s Steel Plants. The average
weighted ash content of coking coal supplied by
CIL during 1992-53 was 20%.
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() SAILand VSP have been imporing ‘Low
Ash Metallurgical Coking Cosl' of prwme
quality. The desired specifications for Ash are
8% maximum with absolute out of limit 10%
maximum. The average landed cost ol imponed
coal al SAIL Plant was Rs. 2500/- per lonne and
at VSP Rs. 2170/- per tonne approximarcly.
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Modcrnisation of Indian Iron and Stecl
Company
2375. SHRI SUSIITLKUMAR SAM-

NITAJIRAO SHINDE: Will the Minisler of
STEEEL be pleased lo state:

(1) whether China has shown inlerest in
collaboration in the matter of the modemisa-
lion programme of Indian Iron & Steel
Company:

(b} il so, whether the maticr was discussed
Juring his visit to China in June this year, il so,
in what lerms and the oulconie thereof: and

(t) what are the altermative propasals [of
modernisation of Indian Iron and Steel
Company?

TIE MINISTER OF STATE IN TLIE
MINISTRY OF STEEL (SHRI SONTOSH
MOITAN DEV): (r) and (b) No, Sir.

() Among the various options, Government
are considering the possibility of privale
panicipation in the modernisation of IISCO.

Rehahilitation of slums with World Bank's
Assistance

2376. DR YELAMANCHILI SIVAJI: Will
the Minister of URBAN DEVELOPMENT be
pleascd to slate :

(a) whether there is any scheme from
Andhra Pradesh pending for World Bank
assistance for removal and rehebilitation of
shums;

(b) il so, the stage of consideration at which
the malter stands; and

(c)” what are the details of such schemes?

TIIE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
WITIT ADDITIONAL CHARGE OF THE
MINISTER OF STATE IN THE MINISTRY
OF WATER RESOURCES (SHRI P. K
TITUNGON): (a) No Sir.

(b) and (c) Do not arise.
Dcvelopment of small and medium towns in
Gujarat

2377. SHRIRAMSINH RATHWA : Will the
Minister of URBAN DEVELOPMENT be
pleased lo state :

(2) whether the Central Government pro-
pose to develop the small and medium towns in



